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BEFORE THE HON’BLE NATIONAL GREEN ';rRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Original Application No. 804/2022

In the matter of:

In re: News item published in the Indian Express éated 01.11.2022
entitled “Delhi 2 dead in factory fire in Delhi

STATUS REPORT ON_BEHALF OF DELHI POLLUTON

CONTROL COMMITTEE WITH RESPECT TO NilTICE DATED

02.11.2022

That this Hon'ble Tribunal issued a notice on 02.1 1.20?._? and directed to
CPCB, DPCC, DOIS&HD, DM(North Delhi) and Balaji Footwear for
appearance due to fire broke out on 01.11.2022 as reported in India
Express at E-909, Narela Industrial Area, Delhi — 1 lﬂ'ﬂfiﬂg

. That, the Officials of SDM(Narela), Delhi Police, NDRF Team, Fire

Department, DSIIDC and DPCC has inspected the site on 01.11.2022.

Following are the observation of the inspecting team:-

1. Fire burst out of overheating of Agro Drum/ cylinder used for
manufacturing of PVC footwear’s as reported h;r:.g the eye witness
present at site. |

2. On fire floor, Cylinder was blast at such scale that a man standing
in front of cylinder had thrown out of window grill of building to

outside road as reported by locals.

Lad

. This incident happened due to negligence of untrained or unskilled
workers and labours inside the premises and also due to negligence

of owner of the factory.

4. That, copy of the FIR of incident lodged by Delhi Palice is attached

herewith as Annexure-1. Delhi Police lodged FIR uné_ler Section 284,

337. 304 and 34 of IPC.




%

5, That, Fire Department also provided copy of fire repm%‘ details, which is

enclosed herewith as Annexure-2. The report shows:

e Fire was in a footwear manufacturing factory on 1* floor resulting

20 persons sustained burn injuries, 8 were removed to RML
Hospital and 10 were removed to Safdarjung Hospital by CATS
[

Ambulance and PCR, and two persons were declared brought

death by MO on duty.

e Building comprised of basement, ground plus two floors. Charge
1
handed over to Inspector Grish Chand from PS Bhorgarh.

6. That as per records of DPCC, there ar¢ two units gbperating at this

premises. Details of both the units are as under:

e Name of Unit Activity EConsant status |

No.

1. M/s Bala  Sundari Manufacturing of | Pending  with

Industries Plastic Dana and | DPCC

printing of straps.

2, M/s Sandeep Plastic, Manufacturing of | Consent to
footwar and PVC |operate granted
granules and lon 19.05.2020
printing on [ which is valid
footwear. ‘upto13.11.2024.

Copy of the Consent issued to M/s Sandeep Plastic is enclosed herewith as

Annexure-3.

7. The present status report may kindly be taken on record..

Dated:- 171]1)]2-02-%
Place:- Delhi

Sr. Enviror

AT PR L
=G

mental Engineer
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T/ gaTl & gemaT { &3 W FaE) Name{1a): KRISHAN KUMAR
(Forsraasi Rank (T2): SI {SUB-INSPECTOR)
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v DELHI FIRE SERV lvc%:r
GOVERNMENT OF NATIONAL CAPITAL TERRETORY OF
DL .
New Delhi-t1onn i
; A-W -2
Fire Report Details ¢ nexuve
s o _ e 1o =
| Current Date:  Wednesday, ﬁwember B, 2022
| Fire Report Humber : 2211316T1 .
| Operational Jurisdiction of Fire Station Bhor Garh l i >
i
\ \nformation Recewed From; Public | i|
Mame of The Caller MR, SAHIL ! |
Phone No. of the Caller . 93110068756 1 |
Full Address of Incident Piace: Footwear Factory, E-909, Narefa Industrial |
Area, Near J.P Charam Kanta, Delhi. |
Date of Receipt of Call Tuesday, November 1, 2022 |
- |
Time of Receipt of Call 8 Hrs 2 35 Min | :
' |
Time of Depariure From Fire Station, 8 Hrs - 36 Min I
Approximate Dhstance From Fire Station; 2 Kilometers ’
|
Time of Arrival al Fire Scene: 9 Hrs . 40 Min |i
|
Mature at Call Fire ﬂ
Dale of Leaving From Fire Scene; 110112022 .
|
Tire of Leaving From Fire Scene; 20 Hrs: 19 Min ‘ |
Type of Qccupancy: Industrial l,
Category of Fire. Maked |11
Type of Building: Low Rise |
Fire 'was in a footwaar manufactining factory on
1st floor resulling 20 persons susained bum
| injuries, 8 wera removed to AML Hospital and
' 10 were removed 1o Safdarjung Hospital by
| Details of Attected Area: CATS Ambuiance and PCR, an persons [
| were declared brought dead by MO on duty,
Building comprised of basement, ground plus
two floors. Charge handed over In Inspector l.
Girsh Chand from PE-EhUrgarhi |
\ i
|

Divisional Officer !
_ Delhi Fire Service
I
Disclaimer:

1
This s 0 compuler generaled repor. Nefther deparment nor iis assocales. information psdvigers o contant
\ MovidETs wairant of guaranlee Ine lmaliness, sequence, accuracy of complutenass of this informaion
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dpec DELHI POLLUTION CONTROL COMZMITTEEO

—_— {(Government of N.C.T. of Delhi) _
‘!&;} 4th & 5th Floor, ISBT Building Kashmere Gate, Delhi 110006

CONSENT ORDER

Aﬂnwu‘iﬂ*z

Certificate No. :G-134%91 e e

Name of the unit . SANDEEP PLASTIC

Address I PLOT NGO E-902 'bSHDCZ INDUSTRIAL
COMPLEX NARELA 110040, Narela
Industrial Area, Delhi - 110040

Consent Order No > DPCC/CMCI2Z019/2751553

Date of issue : 19/05/2020

Product/Activity ; Printing without Trade Effluent Discharge
Manufacturing Activities : MANUFACTURING OF FOOTWEAR

AND PVC GRANULES AND PRINTING
ON FOOTWEAR

Category Name : [ORANGE, GREEN]

This Consent to Operate is hiereby granted under section 21 of the Air (Prevention & Control of Pollution)
Act, 1981 and under section 25/26 of the Water (Prevention & Control of Pollution) Act, 1974 under
ORANGE Category.This consent is subjected to terms and conditions speciﬁﬂ&ioverleaf.'rhis is being
issued with reference to your application id 2751553 valid from 13/11/2019 to 12/11/2024.

SATENDER Zgaiysonssty
KUMAR| 253550

Senior Environmental Engineer
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